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None appears for the applicant even on
revised call. Sri R.K. Tiwari, learned counsel for

the respondents.

This case was earlier dismissed in default
on 19.11.2008 and subsequently restored on
05.01.2009. On 17.12 2009 one person Sri C.D.
Pal (claiming to be the applicant) had appeared
before Court and sought to appear in person He
also stated that an application to this effect was
filed on 0501.2009 but the same was not on
record and the office was directed to trace and
place the same on record. Today again neither
office has reported tracing / not tracing of said
application having been filed nor has individual

appeared in person.
It appears that the applicant has lost
interest in perusing this case Accordingly, the

OA is dismissed In default for want of

prosecution.
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